FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF NORTH AMERICAN MERCANTILE
INDIA PRIVATE LIMITED

RELEVANT PARTICULARS

1. |Name of corporate debtor North American Mercantile India Private

Limited

2. | Date of incorporation of corporate debtor 10/01/2002

3. |Authority under which corporate debtor is |Registrar of Companies, Mumbai, India, under
incorporated / registered the Companies Act, 1956

Identification No. of corporate debtor

5. | Address of the registered office and principal office | Ga1a No. 12. Jamnadas Industrial Estate Opp.

(if any) of corporate debtor Jawahar Talkies, Mulund - West, Mumbai,
Maharashtra, India — 400080

6. |Insolvency commencement date in respect of

corporate debtor 02-01-2024 (Order receipt date 06-01-2024)

7. |Estimated date of closure of insolvency resolution 30-06-2024
process

8. |Name and registration number of the insolvency | Ms. Kanak Jani
professional acting as interim  resolution |IP Reg. No.: IBBI/IPA-001/IP-P-01757/2019

professional -2020/12685
9. |Address and e-mail of the interim resolution |17, Sai Moreshwar Luxuria, Plot No. 74, Sector
professional, as registered with the Board 18, Kharghar, next to Sanjeevani International

School, Navi Mumbai, Maharashtra — 410210
Email Id - kanakj@yahoo.com

10. | Address and e-mail to be used for correspondence | 17, Sai Moreshwar Luxuria, Plot No. 74, Sector
with the interim resolution professional 18, Kharghar, next to Sanjeevani International
School, Navi Mumbai, Maharashtra — 410210
Email Id - cirp.namipl@gmail.com

11. | Last date for submission of claims 20-01-2024 (14 days from the order receipt
date i.e. 06-01-2024)

12. | Classes of creditors, if any, under clause (b) of sub- | Not Applicable
section (6A) of section 21, ascertained by the interim
resolution professional

13. | Names of Insolvency Professionals identified to act | Not Applicable
as Authorized Representative of creditors in a class
(Three names for each class)

14. | (a) Relevant Forms and (a) www.ibbi.gov.in |cirp.namipl@gmail.com
(b) Details of authorized representatives (b) Not Applicable
Are available at:

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench has ordered the
commencement of a corporate insolvency resolution process of North American Mercantile India Private
Limited on 02-01-2024 (order received on 06-01-2024).

The creditors of North American Mercantile India Private Limited are hereby called upon to submit their
claims with proof on or before 20-01-2024 to the interim resolution professional at the address mentioned
against Entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post, or by electronic means.

A financial creditor belonging to a class, as listed against Entry No. 12, shall indicate its choice of
authorized representative from among the three insolvency professionals listed against Entry No.13 to act

as authorized representative of the class [NA] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Kanak (Jahi> j
Interim Resolution Professi

North American Mercantile India Private Limite

Date: 06.01.2024 IP Reg. No.: IBBI/IPA-001/IP-P-01757/2019 -2020/12685

Place: Mumbai AFA Validity Upto: 19.12.2024
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Encumbrances on Property-Not known to us Circle Mumbai 400011.

f1 3.Mr. Shanavaz Khan Resident of

Heights in the building known as Aawez CHS HSG Sarafat Khan House Near B.N.C.

LTD, S.V.Road, Amboli Naka Andheri (W), Mumbai| gehool  Marol  Maroshi  Road

400058. - -
Andheri (East) Mumbai 400059.
Property ID No.-IDIB30048426214B e (asy Mmoar 0.

Encumbrances on Property-Not known to us 6/D,315 Matoshree Nagar, Near

Heights in the building known as Aawez CHS HSG | imco Naka, - Ambernath (W)

LTD, S.\V.Road, Amboli Naka Andheri (W), Mumbai | T"ane 421501.
400058.

Property ID No.-IDIB30048426214C.
Encumbrances on Property-Not known to us

Heights in the building known as Aawez CHS HSG
LTD, S.V.Road, Amboli Naka Andheri (W), Mumbai
400058.. Property ID No.-IDIB30048426214D.
Encumbrances on Property-Not known to us
"Property No .5:-Flat no: T1,1st Floor,  Sainati
Apartments,Vandrapada Chowk,Fatima  school
road village Kohoj,khuntawali, Ambernath (W),Dist-
Thane, Pin Code 421005.

Property 1D No.-IDIB30048426214E.
Encumbrances on Property-Not known to us
(Property No .6:-Flat no: 4, 2nd Floor, Sainath
Apartments,Vandrapada Chowk,Fatima  school
road village Kohoj,khuntawali,Ambernath (W),Dist-
Thane, Pin Code 421005

Property ID No.-IDIB30048426214F.

Encumbrances on Property-Not known to us

Thousand Three
Hundred Eighty
One and Paisa

Eighty Nine
only]

RS 1.06
crore.

Rs. 0.10
crore.
Rs.100000/-

RS 116
Crore.

Rs. 0.11
crore.
Rs.100000/-

RnS. U.0Z
Crore.

Rs. 0.08
crore.
Rs.100000/-

Rs70720
crore.

Rs. 0.02
crore.
Rs.100000/-

RS70720
crore.

Rs. 0.02
crore.
Rs.100000/-

portal, please contact help line number 18001025026 and 011-41106131.

mstcecommerce.com.

Place: Mumbai
Date :07.01.2024

Bidders are advised to visit the website (www.mstcecommerce.com) of our e-auction service provider MSTC Ltd to participate in online bid. For
Technical Assistance Please call MSTC HELPDESK No. 033-22901004 and other help line numbers available in service providers help desk. For
RegistrationstatuswithMSTCLtd, pleasecontactibapiop@mstcecommerce.comandforEMDstatuspleasecontactibapifin@mstcecommerce.com.
Forpropertydetailsandphotographofthepropertyandauctiontermsandconditionspleasevisit:https://ibapi.inandforclarificationsrelatedtothis

Bidders are advised to use Property ID Number mentioned above while searching for the property in the website with https://ibapi.inand www.

Sd/-
Authorised Officer

T +91 (0)194 2481 930 35, F +91 (0)194 248 1928 CIN L65110JK1938$GC000048 E: lnfo@jkbmall com W www.jkbank.net

7

E-Procurement ADVT. TENDER Notice No. E-01/2024, Dt. 04-01-2024

—Tender-NoT—item-Description Quantity T-Due-Date
50235263~ Armoured 48 Fibre OpticatFibre
Cable (OFC) 957 km | 15-01-24
10233894 | Set of thermoplastic polyurethane
spring pads (happy pads) 772 Nos | 29-01-24
18233606 | Air Flow Indicator 40 Nos | 29-01-24
(923 1T1T9A| Set of PU paints and related items for
LHB coaches 538 Set | 29-01-24
80233001D| High speed diesel ol 97000 Litrg 29-01-24
36235021 | 40/56 MVA, 50 HZ Single Phase Traction
Power Transformer 13 Nos | 30-01-24
27233675 | Window Assembly 109 Set | 31-01-24
38233391 Traction center elastic joint 2504 Nos| 31-01-24
21234 764A] Spheribloc tor axle 610 Nos | 02-02-24
4223506/B| Horizontal insulator assembly 34 Nos 05-02-24
21234000 High voltage cable with plug Ub Nos 15-02-24
212435942 Intermediate Overhauling Kit 40 Set 19-02-24
21259039 Static Inverter 02 Set 10-02-24
Detail notice & Tender Conditions can be seen and downloaded from the website

www.ireps.gov.in

Principal Chief Materials Manager / CSMT | 815

Impaired Assets Portfolio Management Department

Zonal Office, Kathua.(J&K)
T: +91-1922-238586, E:AMID.ZOJTWO@JKBMAIL.COM
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Encumbrances on Property-Not known to us|4) Mr Jotiba Laxman Padwale| 03012024
Property ID No. IDIB30063888078 (Director) 13, Sai Nath Chawl,
Jai Janta Nagar, Marve Road, Mid
Chowky, Malad West, Mumbai
-400064
22 Property No—1:=Office No—101,tstftoor, Aawej| 1T-Mr KashimathrJadhav: Rs: Rs10:94 .
Heights in the building known as Aawez CHS HSG|2.Late Mrs. Rajni K. Jadhav,| 183178381.89 | crore. Kumar
LTD, S.V.Road, Amboli Naka Andheri (W), Mumbai| Represented by Legal Heir/s. ~ [Rupees Rs.1.10 Vaishnav
400058. Both are Resident of: 9, Laxmidas| .Cignteen Grore | crore. 9950075555.
Property ID No.-IDIB30048426214A. Wadi, Sane Guruji Marg, Jacob ng\t)é,%)eEiLgﬁh Rs.100000/

the name of Quality Zinc Pvt Ltd.

Whereas the Authorized Officer of Jammu & Kashmir Bank Limited under the Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest (SARFAESI) Act, 2002 and in exercise]
of powers under section 13(12) of the said Act read with Rule 3 of the Security Interest (Enforcement) Rules
2002, issued Demand Notice dated 22.06.2023 thereby calling upon the Borrower/ Guarantors/ Mortgagors
namely: 1) M/S Quality Zinc Pvt Ltd, having its Registered Office at 377-B, Ist Floor, Jagnath Shanker Seth
Marg, Chira Bazar, Mumbai (Maharashtra) Pin- 400002 through its Directors And Also at Lane No. 7 Phase-1,
Industrial Growth Centre (IGC) SIDCO Complex, Samba (J&K) - 184121 through its Directors (Borrower
Company) 2) Sh. Nikhil Arora S/o Sh. Om Parkash Arora R/o 428, Mota Singh Nagar, Jalandhar- 144001,
Punjab. (Director/ Mortgagor/ Guarantor) 3) Smt. Shelly Gaba W/o Nikhil Arora R/o 428, Mota Singh Nagar,
Jalandhar- 144001, Punjab (Director/ Mortgagor/ Guarantor) 4) Mr. Parul Arora S/o Sh. Om Parkash Arora
R/0 428, Mota Singh Nagar, Jalandhar- 144001, Punjab. (Guarantor/Mortgagor) 5) Sh. Om Parkash Arora S/o
Sh. S L Arora R/o0 428, Mota Singh Nagar, Jalandhar- 144001, Punjab. (Guarantor) to repay an amount of Rs.
4,48,94,785.11 (Rupees Four Crore Forty Eight Lacs Ninety Four Thousand Seven Hundred Eighty Five
and Paisa Eleven Only) being the balance outstanding as on 17.06.2023 in the accounts of the Borrower, within
60 days from the date of the said notice together with the future interest and other charges thereon.

The said borrower having failed to repay the said amount, notice is hereby given to the said borrower in particulan
and the public in general that the undersigned being authorized officer of the J & K Bank Ltd. has taken Physical
Possession of the mortgage property described herein below, in exercise of the powers conferred on me unden
section 13 (4) of the said Act read with Rule 6 & 8 of the said Rules, on this the 05th day of January 2024.

The said borrower in particular and the public in general are hereby cautioned against dealing with the said
property in any manner whatsoever and any dealings with the said property will be subject to the charge of the
J&K Bank Limited for the amount in aggregating to Rs. 4,88,39,077.11 (Rupees Four Crore Eighty Eight Lacs
Thirty Nine thousands Seventy Seven and Paisa Eleven only) together with future interest thereon from
01.01.2024 and other charges incurred or to be incurred.

The borrowers attention is invited to the provisions of Sub-section (8) of Section 13 of the Act, in respect of the
time available, to redeem the secured assets.

b) Mortgage of Leasehold rights of land measuring 5 Kanals along with all the construction raised thereupon
situated at Lane No. 7, Phase-1 Industrial Growth Centre (IGC) SIDCO Complex, Samba(UT of J&K) standing in

POSSESSION NOTICE

e other misc. 1ixed assets Installed In the unit.

Date: 05.01-2024

Flace: samba Autnorised vrricer

PROFECTUS PROFECTUS CAPITAL PRIVATE LIMITED
WM CAPITAL Registered and Corporale Office address: /17, 4th Floor,
Art Guild House, Behind Phoent: Markatcity Mall,
Lal Bahadur Shastd Marg, Kurla (West), Murmbai, 400070,
Branch: Unil No. 38-41 to 46, Phoeni Faragon Plaza, Lal Bahadur
Shasir Marg, Kurfa [West), Mumbai - 400070, india.

APPENDIX-1Y [rules 8(1)] (FOR IMMOVABLE PROPERTY)

Whereas, The undersignsd beang the Authorised Officer of the Profecius Capital Private
Lirited., under the Securitization and Reconslruction of Financzal Assats and Enforcansant of
Securily Interest Acd, 2002 (54 of 2002) and in exercisa of powers confered under section
13012} raad with rules 3 of the Security Interast (Enforcement) Rules, 2002 izsued a Damand
Molice dafed 2ih February, 20023 calling wpon the betow mentioned Bormowers [ Co-Bomowers
{Guarantors/Mortgagors 1o repay the amount mentioned in the Notice being
Rs.68,12,479.00/- {Indian Rupees Sixty Eight Lakhs Twelve Thousand Four Hundred
Seventy Nine Only) within 60 days from the dala of racaipt ol the sasd nolice:-

PLAPMUMODO1126T

Loan Accownt Mumbser

PHYSICAL POSSESSION NOTICE 2l

Demand Notice date

Amount Outstanding as on | Rs. 68,12,479.00- (Indian Rupees Sixty Eight Lakhs
Bth February, 2023 Twelve Thousand Four Hundred Seventy Nine Only)

Bth February, 2023

Hame of Borrower! Co-Borrower | Addrass/s
Mortgagorl Guarantor

1. Mr. Shivanandan Raja Madar
(Vinayaka Eggs Traders),

Shop Mo, 3, Andher Green Field Chs, Mapkhan Nagar.
B 2 Marol Fire Brigade, Andhen East, 400059,

2. Mithiya Shivanandan Nadar | E 402, Lok Darshan Building, hMarod Military Road, J. B
3. Sumathi Raja Nadar Nagar, Andhen East-400058

Other address are a5 mentloned in the sald Demand Notice daled 8th February 2023
The aforesaid Borrowers having failed 1o repay the aforesaid amounts, notice is henety given
1o the Barrowers/Co-bormowers/Guarantorsforigagors and the pubbe in general thal the
undersigned has taken Physical Pessession of the Immovable properies described in the
Sthedule herein | "Immovable Property™) below in exercise of the powers conferrad an him
under section 13i4) of the said act read with rube B of the said rules and in comgliance of the
Addl. Chief Mefropolitan Magistrate, 3rd Court, Esplanade, Mumbai order dated
21.0%.2023 in Case Mo, SBX/SA/2023 (CHR No. MHMM11-005163- 2023) under Saction 14
of the said act on this 05th Day of January, 2024,

The BorrowersiCo-borrowers/GuaraniorsMorigagors in particular and the public in gereral is
heraby cautionad not o deal with the aloresaid Immovable Proparty and any dealings with tha
Imemvable Property will be subject to the charge of the Profectus Capital Private Limited, for
an aggregate amount of Rs. 68,12 479.00/- {Indian Rupees Sixty Eight Lakhs Twelhve
Thousand Four Hundred Seventy Nine Only) cutstanding as on 08.02. 2023 and further
inferest payable thereon B its regization,

The 'Borowers iCo-barmowers Guarantors (Mortgagors' athention s invied to fhe provisions
of Saction 13(8) of the Said Act, in respecl ol the Bme available, 1o redesm the secwnad assats,
DESCRIPTION OF THE IMMOVABLE PROPERTY
Al that piece and parcal of land bearing, Shop No. 3, Ground Floor, Building No. B-2, Andheri
Green Figld CHSL, Mapkhan Nagar, Marol Maroshi Road, Marol, CTS No. 148 of Village

Maraol, Andheri East. Murnbai - 400059, Murbai. Maharashira, 4000549,
Sdi-
Ganesh Aparaj
Authorised Officer
For Profectus Capital Private Limited

Date - 07/01/2024
Place : Mumbai

FORM A
PUBLIC ANNOUNCEMENT

iUnder Regulation & of the Insohvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

NORTH AMERICAN MERCANTILE INDIA PRIVATE LIMITED

1. | Mame of corprrate defior
2| Date of incorporation of comorate debior|
X | Aarthonty ungicr wihich conpomate detrior
5 I"II'."""I'I'.'IC“I-ELEU I'ES:E'I.ET“"H
Corporate b.'lr_rltrtg, Moy Linvbed Linbeliy
Idenkfication Mo, of Cofporste debor
[ { fofchrss of the registered office and
pincipel ofthcs {H By of comorate
| chebfor
G| Irsoiancy comrrencement date in
| Pespest ¢ o e ptrale delioe
7. | Estimated date of ciosure of irsohency
i |P¢-:‘:l i P
= r'-l:lr""l: and I'IEIEUE“:IITI reimber of the
ireoivendy pof=sional aCling &3 infedm
| resolution professonal
o | Address ard enall of 1he e
reschbion professonal, as refsiend
iwith the Board

10 Aderess and emall to be used for
cormessporchence with the interim

resolution professional
11 Lerst date for sLOMESION of claims

12, Classas of creditors, F any, undear clausa
(T ol gubraestion (E8) of Section 24
ascertaned by tha merim resoluton

| pifesaions

13) rames of Insohency Professionals
identified to oot 65 Authansed
Representative of creditors in o dass

| (Thiee names for each chiss)

14, (@) Rebevant Fomrmes and
% Deteils of arthonzaed
represertatives are saibble ot

RELEVANT PARTICULARS
Morth Amenican Mercantiks Inda Private Limited

Registrar of Companies. Mumbe, Inda,
| s the Comparies At 1956
LEIRDEMH200ZPTC1 34513

| Eak MNa 12, Jnmmadas Inchesiial Estabe Opp,
Javahar Talks, Muiing - West, Mumbai,

| Maharmsniss, India - S00080
020200 | Order re::e-uln:lata«.‘ﬁ:—b .'..:'l'.- -'-"Il

[ 30062024

Ms. Kanak Jan
IP Reg, ha:

| 1BBLARAO0] APPOLTST/ 2005 2020712685
17, Sai Moreshvar Lusria, Piog Mo, T, Sechor 18,
Fharghar, resd o Senjemani Inberrartionat School
Mad Murmbal, Maharsshing - 210210

| F'I'r'l_l Ir_.| E:g'g:_l}giﬁjﬁu;g CiATL
17, Sal Moreshwar Lugia, Piot o, ™, Sector 18,
Fhargar, nest 16 Sarjeecani Inkerational Schoal
Mad Murmbal, Mahamsshima - &10:210

| Erreail bd - ciporenip@grnasloom
200200 14 deys fromn thie arder receipt dete
e DEOL-I024)
hiot Applicabla

| Mot Appiicabie

[ a0 wwaibibi gorein | GnponarniphEgrmaloom
b} Mot Appicalye

2024).

means.

Date: 06.01. 2024

Placa: Mumbai

Miice |8 hereby given that the Mational Company Law Tribenal, Murmbai Bench has
ordered the commencement of 8 corporate inselvency resclution process of Nerth
American Mercantlle india Private Limited on 02-01-2024 (order recelved on 06-01-

The creditors of Morth American Mercantile India Private Limited are hereby called
upon b submit their caims with proof on or before 20-01-2024 1o the interim reselution
professional at the address mentioned against Entry No. 10

The financial creditors shall sabmit hedr claims with prool by Slecingni
ather creditors mey subrmit the claims with prood In peraon, by post, of by electronic

A financial creditor belonging 1o a clase. as lsted agaimst Entry Mo, 12, shall indicate its
choice of authorized represantative from among the three inscivency professionals listad
against Entry Mo, 13 1o sct a5 authorized representative of the class [MA]in Form CA,
Submission of false or misleading proofs of claim shall atiract penaltes

Morth American Mercantile India Private Limited
IP Reg. Mos 1BBI/IPA-00L/IP-P-0LT5T /2015 -2020,/12685

s e anly, All

Sd/-
Hanak Jani
Interim Resolution Professional

AFA Validity Upto: 19.12.2024

TENDER NOTICE
Notice for inviting Expression of Interest (EOI) for
Construction of Sahakarnagar Post Office using 3D}
Concrete Printing Technology.

Postmaster General, Pune invites Expression of Interest (EQI)
from reputed firms from the 3D Concrete Printingl
Constructions industries for Sahakarnagar Post Office at Pune.
The complete details of scope of work is available on website:
www.indiapost.gov.in. Interested agencies having relevanj

work experience may submit their EOI by 1500 Hrs o
20/01/2024 to Postmaster General, Pune Region, 4, Financ
Road, Sadhu Vaswani Chowk, Pune-411001

FORM B
PUBLIC ANNOUNCEMENT

(Reguwlation 12 of the insafvency and Bankruptcy Board of fndia
(Liguidation Process | Regularions, 20716

FOR THE ATTENTION OF THE STAKEHOLDERS OF
ACCENT PACKAGING PRIVATE LIMITED

SeMu. | PARTICULARS DETAILS
1
Z

| Nam & of G-:,rnu':lrL DL kot :_MEEH‘F PACHAGING PRI‘I.I'A'I'E LIMITED
Date of Incorporation of Comparate 19092003
Chsbdiar
[ Autharity wnder which Conporats
Dhzbior is incorporated regsiened
4 [ I:il;_:r-[n,‘:-::’ll_e: iﬂ;:lue:i:ll_ii;,' .|'||:'.'| ||'u;:.'..-": it
lizability ent®y numbar of Carposabe
Chaltar
E. | Address of the Registered Qfice
{and Principal Oftice (N any) of the
Corporabe Defor
&, | Date of casure of Insolency
Rasalution Procass
T . La'.'l_lII:IF.|| 1 E-:'}r'l'll""lEl'l-""F'l'l"lF'l'l'l fate
of Corporate Dalbor
B. |Mame and Registration number of
the Imaohency Professionsl acting
35- l.'|l.|||’JF.I1|:|r
8. |Address ard E-mail of the Liguidatar,
as I'EEE‘IEI’E'EI with the Bosed

[ MEnistry of Cormpary Affairs, Registrar of
Conmgranies, Goa, Daman,
L2 390002003PTOO0E292

il

| Repi. Office: 27152 Vaniya Ward, Nani Darman,
DAMAN (LT} DD 396210, INDLY

7112 2023

| 04002024 (Original Liquidation Order dated
21122023, Rectilied on dated 04.00.2022)
| Mir. Sanjay B. Shah
Regl. No. :
[ 1BBLIPA-O0]/IPPOLETT /0 22314106
E-303 Sanidhya Appartment, 3 - Marutinagar,
Alrport Road, Rajkot 60001
Email Id - pidabshan in
| 704 King's Plaza, Astron Chowk, Sardamagar
Main FMoad, Rajkat 360001
Emall Id - accentpackliguidationgmailoom
| 03.02.2024
Matice = hereby given that the National Company Law Tribunal |[Ahmedabad Bench) has

ardered the commencemeant of liguidation of 1he ACCENT PACKAGING PRIVATE LIMITED
an 21.12.2023.

The stakeholders of ACCENT PACKAGING PRIVATE LIMITED, are herchy called upon to
gubmit thair claims with |.'|r|'.ll':lr oy o betare Q3022024 1o the |::|uirjatr:-r gl the address
mentioned against item Mo, 10

Thiz AinAnces creditors shall Subrmit their claims with proof by edectronic méaans oniy. Alhother
creditors may submit the claims with proof in person, by post or by electronic mesns,
Submissken of false or misleading proofs of clalm shall attract penalties.

I case b stakeholder does nol submil ite claims during the liguidation process, the claims
submitted E!.' such & stakeholder dur ng the corporate I':El:ll'u'El"Il:"_:.' regolutlon Erocess under
the Insohency and Bankruptey Board of India [ Insofvency Resolution Process for Corporate
Persans) Regulations, 2016, shall e deemead i be submitied under section 3E,

Diate : - 08/01,/ 2024 Mr. Sanjay B, Shah
Place ; - Rajlot Liquidator of AGCENT PACHKAGING PRIVATE LIMITED
IBBI/ IPA-Q0L/IP-PO2ET T 202223/ 14106

AR valid till 14,05/ 3024

10. | Address and E-mail to be usad
for ocofraspondance with the
Liquidatar

11 [ Last date for submiEsion of claims
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BANK OF BARODA
Lihalsar Maka Branch Fushpamangal Complex

LBS Marg Thane West - 400601
Tel No, 022 254 T2533/36

dw 3 asSicy
Eﬂnk of Eﬂmdﬁ'
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FI‘JEEEESIUH NOTICE

(For Movableflmmovable Asset)
Whereas
The undersigned being the Authorised Officer of the Bank of Baroda under the
Securitization and Reconstruction of Financial Assefs and Enforcement of Security
interest (Second) Act, 2002 and in exercise of powers confemed under Section 13 [12)
read with Rule 3 of the Security Interest {Enforcement} Rules, 2002 issued a Demand
MNotice dated 09.04.2019 Under Secfion 13 {2} of the said Act calling upon the 1) Mr.
Balasaheb Vijay Jagtap (Borrower) 2) Mrs. Seema Balasaheb Jagtap | Co-
Borrower) to repay the amount mentioned in the said Motice being Rs. 13,32,308/-
(Rupees Thirteen Lakh Thirty Two Thousand Three Hundred Eight only), within &0
days from the date of receipt of the said notice.
The bomrower and guarantors having faded to repay the amount, nobice is hersby given o
the Borrower and guarantors and bo the public in general thal the undersigned has taken
possession of the properly described hensin below in exercise of powers conferrad on hirm /
har under Section 13 (4) of the said Act read with Rule 8 of the sacurity interest
(Enforcement] Rule 2002 on this
The borrower and guarantors and the public in genaralis heraby cautioned not to deal with
the property and any dealings with the property will be subject to the charge of Bank of
Barcda for an amount of 1) Mr. Balasaheb Vijay Jagtap (Borrower) 2) Mrs. Seema
Balasaheb Jagtap | Co-Borrower) to repay the amount mentioned in the said Notice
being Rs. 13,32 208/ (Rupees Thirteen Lakh Thirty Two Thousand Three Hundred
Eight only), The borrower's attenfion is invited to sub-section (B} of Saction 13 in
raspect of time avaifa-bhm redeem the secured assets.

FLAT NO. 104, B WING "METU SWAPNAPURTI RESIDEHC'T', HEAR SIDDHARTH
COMPLEX VILLAGE BELAVALIKULGADON BADLAPUR EAST TALAMBERNATH

Dale: 0d.01.2024 Aulhrsed Officar
Place: Badlapus [Bank of Baroda)

Regional Olfice: 5IB Arcade, #81, Whoeler Road, Cox Tawn,
Bangalore — 360 005, Tel, Fa No: 431 30-2547%)91 / 92
E-rnail: po 107 DiErsiboco.in.

‘Websile: weww.southindianbank.com

‘% INDIAN Bank

CIM: LESTR1EL1RZRPLEOOIDTT

Motice Ws. 13{2) of Securitisation and Reconstruction of Financial Asseats
and Enforcement of Security Interest Act, 2002 (hereinafter referred to as

ACT rfw Rule 3{1) of Security Intérest (Enforcement) Rules, 2002)

1.Wg. Chesa Dental Care Services Limited, Mo 51-52 EPIP Zone, KIADBE
Industrial Area, White Field, Bangaluru Urban, Kamataka -560066. Also at- Mo,
203, Food Grain Bhavan, Plot Mo.58, Sector 19C, Mavi Mumbai Thans, Maharashira-
400 703, Alse at- Unit no 507, Sth Floor, Keshava Commercial. Premisas Co Op
Society Lid, Bandra East, Mumbai-d00051. Also al- Silver Salftwane 2nd Floor, Road
Number 7 KIADE Export Promation Indusirial Area Bengaluru- S60066
2, Dr. Vijay C Lilaramanl, Villa #18, Adharsh Palm Retreat, Quter Ring Road, 1st
Phasa, Devare Beesanahalli, Bellandur, Bangalore Karnataka - 560103, 3. Dr.
Anju WV Lilaramani, Villa #1646, Adharsh Palm Ratreat, Outer Ring Road, 1st Phasa,
Devare Boesanahalli, Bellandur, Bangalore Karmalaka-560103. 4. Mrs, Kavita
Chetan Lilaramani, Villa #16, Adharsh Palm Retreal, Outer Ring Road, 15t Phase,
Devare Beesanahalli,Bellandur,Bangalore RKarnataka-560103
The 1st among you as borrower and 2 to 4 among you as guaranior have availed
CCOL facility of Rs. 1500,00.000.000- and TL (Machinary) facilty of Rs.
10,00,00,000.000- Further, Addrasses Mol amang you as barmower has awvailed
ECLGS facility of Rs.4,73,00,000.00/- from THE SOUTH INDIAN BANEK LIMITED,
having its registered office at "S18 HOUSE™, TB Road, Thrissur -680001, Kerala and
one of its Regional Offices -at Bangalore, 3I1B Arcade, # 61, Wheeler Road, Cox
Town, Bangalore-580005 and ane of its branches — Bangalore Corporate at Do, Mo,
A7, Ward Mo.BZ, Sumernd Towers, Brigade Road, Near 51 Joseph's College Of
Commerce, Museum Road PO, Bangalore Urban District, Karnataka-S60025 by
executing necessary documenis an 13-12-2018 & 16-01-2021 respectively and is
secured by the assets scheduled below (herein after referred 1o g Securad Aszeis).
The said account's was classified as "NMon-Parforming Assets™ (NPA] in cur accounts
on 16-10-2023 and Turther, the bank has filked Criginal Application (0.8 18272023
before Hon'ble Debl's Recovery Tribunal-ll, Bangakore on 06-11-2023 claiming the
amounts due to the bank, Further, the bank had issued notice under S, 13 (2) of the
Act on 14-12-2023 (REF No: RO-BLRAOTIS/SAR/SH/GIE314TS/23-24) dated
14-12-2023) demanding payment of Rs. 15,8236, 385.51/- (Rupees Fifteen Crore
Eighty Two Lakh Thirty Six Thousand Three Hundred and Minety Nine and
Paise Fifty One Only) in respect of CCOL and Rs. 5, 61, 79,826.00 (Rupees Five
Crore Sixty One Lakh Seventy Nine Thousand Eight Hundred and Twenty Eight
anly) in respect of TL Machinery from Party Mo 1 among yvou a5 bomower and 2 to 4
among you as guarantors.  Further, an amount of Rs. 3, 20, 64,878.9% (Rupees
Three Crore Twenty Lakh Sixty Fowr Thousand Eight Hundred and Seventy
Eight and Paise Ninety Mine only) in respect of ECLGS from Parly Mo, 1 amaong you
as borrower and outstanding in the above mentioned facilities in the A/c: Mis. Chesa
Dental Care Services Limited from Branch Bangalore Corporate as on 13-12-2023
plus further interest, penal interest and costs within 60 days from the date of recsipt of
the nofice. Howavar, party Mo.1 have avoided service of the said notice, this public
motice i Issusd pursuant (o Bubs 307 ) of the Secunly Inlenss! (Enforcement) Rulas,
2002
Hence, you are hereby called upan by thas notice fo discharge your liabdities in full
waithin &0 days of this nofice, failing which, we shall, without any further refarence, ba
constrained o enforce the securad assets scheduled balow by exercising all orany of
fhe righls given under Section 13 (4] of the said Act.
You may further robe that as per Saction 13 (13) of tha ACT, you are resirained!
prohibited from disposing of or dealing with the above securities or transferring by
way of sale, lease or otherwiss (other than in the crdinary course of business) amy of
the above secured assats, without our prior written consent The parties also
informed about the right of Redemption available under 5 1:3(8) of the SARFAESI Act.
Pleasa naba thal this publcabon i made wilhoul prajudice to swuch rghls and
remedies as are available 1o The South Indian Bank Lid. against the borrowers and
the guarantars / co-otdigant as per law
SCHEDULE "A"

(Mowvable properties secured to the account/s)

[Fari Passu 1st Charge with Kotak Mahindra Bank Lid]
Hypothecation of entire current assets (present and future) of Mis. Chasa Dendal
Carg Serices Limitad, all tha tangible movable properies such as Stock — in- Trade,
Stock of Raw Materwals, Stock in Process, Finished Goods, Packing Materials, and
goods of the bormower, adl the present and future actionable claims and other movable
property that may arise or come into existence in the future, including book debits,
oufstanding moneys receivabla, othar claims which mow or hereafier from time to
firme during tha securily shall ba brought in stored or be in or aboul their pramisas or
GOk (5 aF b in Course of lransil from one gociowm 10 andthes ar Iroem ane placse o
ancther of Wwneraver else the Same may be

iMovable properties secured to the TL Machinery facility)

Description of Movable Properties

DESCRIPTION

RAYSCAM ALPHA ZD (SNorad1895530)
RAYSCAM ALPHA 3D (SMNRAITO85531)
RAYSCAN ALPHA 3D {SNIRAITOGH532)
FAYSCAN ALPHA PLUS 160 (SN RAT15C5568)
RAaYSCAM ALPHA PLUS 130 (SN:EAT13E54TS)

[RESENORICSCAN SNRE519C0664. RE5T1OCOEES,
g RES1OCO56S, RES19C0567, RE519C0568, RES10C0O5649, 10

RES1ACO5T), RSS19C05TY, RS51GCO5T2, RES10C0557T3)
i [RISS00] RIOQSENSOR 180
B [RISE)] RIOSENSOR 155
g RAYSCAN ALPHA-P (SN.RAP19B5321) 1

10 | RAYSCAN ALPHA-P (SN RAP19B5322)
11 RAYSCAMN ALPHA-P {SN:RAP19B5323)
12 | RAYSCAN ALPHA-P (SN:RAP19B5324)
13 | RAYSCAMN ALPHA-P [SMN:RAP10B5325)
14 | RAYSCAN ALPHA-P (SN.RAP19B532G)
15 | RAYSCAN ALPHA-P (SN:RAP19B5327)
16 | RAYSCAN ALPHA-P [SM:RAP13C5329)

1. Mo, Qity
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17 RAYSCAN ALPHA-P [SM.RAP19C5335) 1
18 RAYSCAN ALPHA-P (SMN:RAP19C5336) 1
19 RAYSCAN ALPHA-P [SM:RAP12CEI3T) 1

20 | RAYSCAN ALPHA-P [SN-RAP19C5338) 1
21 | RAYSCAMN ALPHA-P [SN:RAP19C5339) 1
a2 Fayscan ALPHA-P [SN-RAP19C5340) 1
23 | RAYSCAN ALPHA-P (SN:RAP19C5341) i
24 | RAYSCAMN ALPHA-P [SN:RAP19C5342) 1
75 | RAYSCAN ALPHA-P [SN:RAP19C5343) 1

26| RAYSCAN ALPHA-P (SN:RAP10C5344) 1
a7 RAYSCAN ALPHA-P [SN:RAP19C5345) 1
28 | RAYSCAN ALPHA-P (SN.RAP19C5346) 1

79 | RAYSCAN ALPHA-P [SN:RAP19C5347) 1

3
3
3

30 INTRAORAL SCANMER{ICGS-11)
31 INTRADRAL SCANMER {105-11)
32 | RUNYES 305 INTRADRAL SCAMNNER

33 ME=F300 30
34 MR-F300 50
35 ME-F300 a0
36 MR-F300 40
ar MR -F 300 30

And all other Machineries & Accessories purchased with the limits
availed from the bank.
SCHEDULE-B (Immovable properties secured to the account)

Description of Immovable Properties : 1. All that plece and parcel of industrial

lamd along with budlding having am extent of 3 Acres ar 12150 5q. Mirs bearing No
180-02 & 180-E (laid cut in parts of Sy Mo, 39) along with all other construections,
improvemanis, easementary rights existing and appurtenant thereon situated in Sy
Mo. 349 (Part) of Magenahalli Village, Kora Habdi, Temkur Taluk) situaled al
Vasanlhanarasapura industrial Anga, Kora, Tumakur Taluk, Tumakur Distnel and
owned by Ms. Chesa Dental Care Servicas Limited,, more fully described In
Allotment lefter of KIADE dated 08-10-2010, Leass cum Sale Agresment
5341/2012-13 datad 30-05-2012 & Registered Supplementary Agresment Mao.
BOA1/2012-13 dated 18-07-2012 of SEO, Tumakur and bownded on Morth @ By
Phal Mos. 180-D1Eask: By 18 Meters Wide Road Mo 20 Scuth: By Plot Nos. 181—A
& 182-AWesl: By Plot Mo, 180-B Security Interest created by : Mis. Chesa Dental
Care Services Limited. 2. &Ml that piece and parce! of industrial land along with
building having an extent of 2 &cres or 8034 Sq. Mirs bearing No. 282 & 283 (laidout
in parls of Sy Mo. 4, § & G} along with all ather constructions, improvamants,
sasamentary rights existing and appurtenant thereon sHuated in parisof Sy MNo. 4, 5
& 6 of Yandrakaylpur Village, Narasapura Hobli, Kolar Taluk) situated at Marasapura
Industrial Area, 1st Phase, Kolar District, and owned by Mz, Chesa Dental Cars
Services Limited., more fully described in Allotmant letter of KIADE dated 08-05
2013 & Lease cum Sake Agreement. 22452013-14 dated 15-06-2013 & of SRO,
Kolar and bounded on,Morth : By Road No, 12 Easl: By Plot
Mo.28150uth: By Private Land Wesl: By Plot No, 284 Security Interast created
by ; Mfs. Chesa Dental Care Services Limited,
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Sdi- Authorised Officer
Chief Manager

Date : 05.01.2024
Place : Bangaluru
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